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SHRI B. K. DASCHOWDHURY : 
Against whom is the inquiry, the architects, 
the contractor or the officials of the Cor
poration ?

DR. SAROJINI MAHISHI : It was
very difficult to come to any conclusion. 
At that t»me, in [964, when the engineer
ing manager found that the work was not 
carried on according to the estimates and 
conditions, he found that the whole thing 
was sagging. He immediately ordered stop
page of work. Whether the architect was 
at fault or the contractor was at fault, was 
not decided. The architect said that the 
contractor was at fault because he said the 
contractor ought to have assembled the 
boom on the ground ; the contractor said 
that the architeet had not mentioned in his 
condition that it ought to have been assem
bled on the ground. The architect said that 
this was implied and taken for granted that 
the whole boom should be assembled on the 
ground.

Therefore, the thing is still there. It 
has not been decided. Whether *t is faulty 
fabrication, whether it is defective design—  
all these things are still there. The report 
has been submitted and it has been under 
consideration.

SHRI B. K. DASCHOWDHURY : It
was specifically recommended that action 
should be taken against the engineers. It is 
in the report.

MR. SPEAKER : She has taken so 
much of pains to explain it.

1 DR. SAROJINI MAHISHI : The whole 
thing cannot be justified. It has entailed 
inordinate delay. I myself feel sorry for the 
whole episode. Whether tbe architect is at 
fault, whether the contractor is at fault or 
the management also is at fault in regard 
to supervision— all these things are there.

DR. SAROJINI MAHISHI : The 
departmental enquiry is complete, and I 
think some action will be taken.

MR. SPEAKER : Shri Piloo Mody.—  
Absent.

SOME HON. MEMBERS : Not pre
sent.

MR. SPEAKER : He is commenting 
all the time, but when his turn comes, he is 
not there.

Granting of Loans by Banks to Small Farmers 
and Small Scale Industaialists in Rural 

Areas

♦803. PROF. NARAIN CHAND
PARASHAR :

SHRI DHAN SHAH
PR A D H A N :

Will the Minister of FINANCE b® 
pleased to state :

(a^ whether Government have received 
complaints that the banks in the rural areas 
are not granting Joans to the small farmers 
and small scale industrialists ; and

(b) if so, the steps proposed to be taken 
by Government to ensure the smooth avail
ability of loans to the needy and simplifica
tion of the procedural fornjilities in this 
regard ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SARIMATI 
SUSHILA ROHATGI) : (a) Despite the 
liberalised policy of commercial banks in 
regard to lend in?? to small borrowers, which 
includes small farmers as well as small-scale 
industrialists, compla nts do come up from 
time to time alleging that credit require
ments of small borrowers are not receiving 
adequate attention.

PROF. NARAIN CHAND PARASHAR: (b) The banks have been taking several
Sir, tbe report was submitted in 1964 ; eight st©ps to improve the situation by strengthen-
years have passed. How long will th© jug their organisational machinery as also
Government take to decide it ? by simplifying their procedures, such as

simplification of forms, arranging visits to 
MR. SPEAKER: Sfo? w<ts opt th$ the borrowers for appraisal of loanappiica

Minister at that time I tfons, de^tralisetio r) p f powers to b*ok
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Agents etc. Government have also taken 
up with (he State Governments, and many 
o f  them have agreed, to grant concessions 
in stamp duty and registration fees and 
simplify the procedures regarding legal 
docum entation etc.

PRO F. N A R A IN  C H A N D  
PA RASHA R : May 1 ask whether there arc 
specific instructions to help the small-scale 
industries and the farmers for getting these 
loans, especially now that she has promised 
the liberalisation o f the policy ; and also in 
regard to the sleps she proposes to take 
regarding the simplification of procedures, 
may I ask whether there is an i*em called 
the security item, and that anybody who 
wants to get a loan has to show that he has 
wealth o r landed property, and if so. may 
I know if it does not stand in the way o f  
the smooth liberalisation o f policy and if it 
does no create difficulties for the farm ers, 
especially those who have no property, to 
get loans ?

SHRIM A TI SUSHILA RO H A TG l : It 
is not that we have promised to liberalise 
the policy. As a m atter o f fact, steps have 
been taken, and they arc being implemented.

As regards the security point o f view, 
we have to understand the basic changes in 
the concept o f the banking industry. Previ
ously, the banking industry cam e into 
operation when the people had to satisfy 
certain things and there was to be a depend
ability o f security. N ow , it is the soundness 
o f the project, the objective o f  the project, 
the feasibility o f the project and the integ
rity o f the borrow er. These really count 
now, rather than the industry and the 
security.

PRO F. N A R A IN  CH A N D  PA RA 
SH A R : W hat is m eant by the integrity of 
the borrow er and the soundness o f the 
project ? Who is to determine them, and 
w hat is the criterion ?

S H R IM A TI SU SH ILA  R O H A T G l: 
C ertain projects have a num ber o f  risks 
involved in them. There are projects which 
are new and which the entrepreneur has not 
worked upon. There also projects where 
the profitability cannot be worked ou t by 
tlw banks. In  such cases / the wcurity i?

necessary, whether it be in the form of 
safeguards and hyhothccation ; o r  if it be a 
life policy in certain cases the security is 
necessary. Otherwise, as in the case of 
crop loans, no security is required a t all.
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“ W hether G overnm ent have received 
complaints that the banks in the rural 
areas are not granting loans*’
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SHRI JYOTIRMOY BOSU : In the 
matter of granting of Joans by banks to 
small farmers and smaii industrialists and 
agriculturists in the rural areas, is it a fact 
that their advances to this sector grew only 
by 22.7 per cent as against 23.6 per ceut 
m the previous year, which meant a decline 

of 0.9 p$r cent, and in absolute terms priority 
sector advances in 1971 rose by only Rs. 
76.8 crores while the total advances by 
these banks increased by Rs. 497.4 crores ?

SHRIMATI SUSHILA R O H A T G l: 
So far as the decline in the rate o f growth 
» concerned. I do admit that there has 
been a slight decline ini the rate of growth 
but $o far as th« am ram  outstanding an<J

the number of accounts are concerned, there 
has been a definite increase. I will quote 
for his information that in June 1969 the 
number of accounts stood at 1,71,880 which 
rose to 8,05,639 in 1971 and which in Dece
mber 197J stood at 8,90,580. This does not 
show a decline. The same stands with 
regard to the amount outstanding which was 
Rs. 38 crores in June 1969 and which shot 
up to Rs. 197.40 crores in June 1971, and 
December 1971 stood at Rs. 218.26 crores. 
This is certainly not a decline either. But 
there has been a slight decline in the rate of 
growth.
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drerr |  «r? fa s  # ?rcff~Tcr |  3ft? s?r
spt S^FT *T TO ^  fa?rr T̂TcTT |  I fTFT

^t ^  Mr n v r tft m  srmr % 1
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